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No. 64
2.00 PM Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

1. 2.06 PM Shri Kapil Mishra rushed to the well of the House displaying a banner and shouting slogans.
The Chair named Shri Kapil Mishra and asked him to withdraw from the House.
As Shri Kapil Mishra refused to leave the House, he was escorted out by the Marshalls.
The Marshalls were seen prevented from executing the directions of the Chair by Shri Manjinder Singh Sirsa
and Shri Om Prakash Sharma.

2. 2.10PM Shri Manjinder Singh Sirsa was named by the Chair and asked to withdraw from the House subsequently as in
spite of repeated warnings of the Chair, he refused to resume his seat continued to disrupt the proceedings.

3. Members protested the action of Shri Manjinder Singh Sirsa and Shri Om Prakash Sharma in obstructing the
Marshalls from obeying the directions of the Chair.
The Chair referred the matter to the Committee on Privileges.

4. 2.14PM Congratulatory Motion (Rule-114) :
Sh. Nitin Tyagi congratulated Govt. of NCT of Delhi for implementation of “Door Step Delivery of Public

Services”.
5. 2.25PM Special Mention (Rule-280) : The following Members raised matters under Rule-280 with the permission of
the Chair :
1. Shri Shri Dutt Sharma 8. Shri Rajesh Rishi
2. Shri Anil Kumar Bajpai 9. Shri Somnath Bharti
3. Ms. Bhavna Gaur (Sh. Satyendar Jain, Hon’ble Minister of Health intervened)
4. Shri Praveen Kumar 10. Shri Naresh Yadav
5. Shri Vijender Gupta 11. Shri Gulab Singh
6. Shri Rajesh Gupta 12. Smt. Sarita Singh
7. Shri Sanjeev Jha

6. 2.55PM Short Duration Discussion (Rule-55) continued :
Discussion on “issues arising out of sealing of commercial premises by Municipal Corporations of Delhi”
initiated on 15 January, 2018 continued :

7. Shri Shiv Charan Goel 16. Shri S.K. Bagga

8. Shri Rituraj Govind 17.  Shri Praveen Kumar

9. Ms. Sarita Singh 18. Shri Vijender Garg

10. Shri Jarnail Singh 19. Shri Ajay Dutt

11. Shri Om Prakash Sharma 20. Shri Jagdeep Singh

12. Ms. Bhavna Gaur 21. Shri Sanjeev Jha

13. Shri Rajesh Gupta 22. Shri Vijender Gupta, Hon’ble Leader of Opposition
14. Shri Som Dutt 23. Shri Gopal Rai, Hon’ble Minister of Labour

15. Shri Narayan Dutt Sharma
Shri Satyendra Jain, Hon’ble Minister of PWD replied to the discussion.

7. 5.20PM Taking the sense of the House, the Chair referred the issues relating to sealing of commercial establishments
by the MCDs, collection and utilisation of conversion charges and other related matters to the House
Committee on Municipal Corporations of Delhi chaired by Ms. Bhawna Gaur. He also directed that all the
Municipal Commissioners should depose before the Committee as and when required by the Committee and
state the facts. The Committee was directed to submit its report on the first day of the next Session.

8. The Chair condemned the accusation of Shri Vijender Gupta, Hon’ble Leader of Opposition that Shri Kapil
Mishra was beaten up by the Marshalls while he was being escorted out. He stated that such misrepresentation
of facts which happened in full view of the House did not add to the dignity of the office of Leader of
Opposition. He appreciated the Marshalls who performed their duty in such a charged atmosphere.

9. 521 PM Presentation of Report:

Ms. Rakhi Birla, Hon’ble Deputy Speaker presented the Special Report of Question & Reference
Committee.
10. 522 PM The Chair adjourned the House upto 2.00 PM on Wednesday, 17 January, 2018.

Delhi Prasanna Kumar Suryadevara
16 January, 2018 Secretary
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